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Export of Dry Fish to Ceylon 
through S.T£. 

2251. SHR G. M. BANATWALLA: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES be pleased to state: 

(a) how much have been the exports 
of dry fish to Ceylon from Bombay 
through S.T.C., Bombay for the last five 
years; 

(b) whether it is a fact that th~ ex-
ports are falling, and if so, 'whether 
QQvernment are considering de-
canalising the exports of dry fish from 
S.T.C.; and 

(c) whether it is ~ fact that While 
exports of dry fish through S.T.C. 
Bombay. a e ue ' reaslng while court 
disputes with parties are on the in-
crease, and, if so, the steps taken or 
proposed to be taken to avoid such 
unfortunate trend? 

T'lE MINISTER OF STATE IN 
THE: MINISTRY OF CO:MMERCE 
AND CIVIL SUPPLIES (SHIRl Z. R. 
ANSARI): (8) The value of export of 
dry fish by src, Bombay fOr the last 
5 years was follows:-

1975-,6* . Rs. 57' 00 lakhs 

1976-77 • Rs. 84' 63 lakh 

1977"78 . Rs. 176 ' 79 lakhs 

1978-79 . Rs 70' 83 lakhs 

1979-80 RS50'001akhs (Prov.) 

"'Figres are for the whole of India. 

Separate figures for STC's exports 
from Bombay for 1975-76 are not 
readily available. 

(b) There is fluctuation in exports 
depending upon the requirement of 
Ceylon and their purchase programme. 
However, there is no proposal at pre-
sent for de-canalisation. 

(c) According to the information 
available, there has been no appre-
ciable increase in court disputes with 
the parties. As already explained. 
fluctuation in export of dry fish is due 
to fluctuation in demand from Ceylon. 
STC is constantly endeavouring to in-
crease exports and also to increase unit 
value realisation. 

Financial requirements Of State of 
Orissa 

2252. SHRI RASABEHARI BE-
HERA: Will the Minister of FINANCE 
be pleased to state: 

(a) the amount recommended for 
Orissa by the preVlOUS Finance Com-
mission ke~l)ing ln view the financial 
requirements oL the StdtC, and 

(b) the amount out of the recom-
mended amount sanctie-ned so far? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) The 
Seventh Finance Commission has re-
commended a grant-in aid of Rs. 136.92 
crores to Orissa to meet the gap on 
their revenue account; during the 
years 1979-84, as assessed Iby the Com-
mission. 

(b) Rs. 411.55 crores, out of the total 
sum mentioned, above, payable for 

1979-80, has already been paid to the 
State. 




